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(b) whether it is a fact that the 
children of Army Personnel and other 
transferable Government servants are 
denied admission in Central Schools 
in New Dellii, while children of non-
tiransferable Government servants 
are admitted; 

(c) if so, the number of applica-
tions pending in Central School orga-
nisation regarding admissions of trans-
ferable employees children from other 
States and action taken in this regard; 

( d) whether the admission of child-
ren of Personnel Staff of Minister 
of Education and Commisioner of the 
Central School Organisation are made; 
if so, details thereof; and 

(e) how many applications were 
forwarded by the Members of Parlia-
ment to admit the chi1dren of Army 
personnel and what action was taken? 

THE DEPUTY MINISTER IN THE 
MINISTRIES OF EDUCATION AND 
CULTURE AND SOCAL WELFARE 
(SHRI P. K. THUNGON): (a) to (c). 
The Government has prescribed the 
following order of priorities for ad-
missions to Kendriya Vidyalayas: 

(i) Children of transferable Cen-
tral Government employees 

(ii) Children of transferable em-
ployees of Public Sector Undertak-
irtgs 

(iii) Children of non-transferable 
Central Government employees 

(iv) Others. 

Interse priority within each cate-
gory is decided with reference to the 
number of transfers the parents have 
had during the preceed.ing seven years. 

Subject to the child qualifying in 
admission test, wherever conducted, 
admissions to Kendriya Vidyalas are 
ordinarily regulated by the policy des-
cribed above. 

In view of the fact that the numb r 
of applicants is generally greater 
than the seats available, it ha$ not 
always been possible to admit all the 
children ol tr nsferable Central Gov-
ernment employees including Defence 
Personnel. 

(d) No body is barred from seeking 
admission o Kend.riya Vidyalas. No 
admission has, however, been grant ... 
ed to the children ot personal staff 
of the Minister for Education and the 
Commisioner of KVS. 

(e) Twenty-eight applications were 
received from ,various Members of 
Parliament recommending admission 
of children of Defence Personnel Out 
of these, eighteen were accommoda: 
ted. 

. Trol'y iru !'ection 

3856. SHRl BALASAHEB PA WAR: 
Will the Minister of RAILWAYS be 
pleased to state: 

(a) whether DTS/Tundla of Alla-
habad Division is without motor trol-
ly from last five years; 

(b) how many trolly inspections or 
motor trolly inspections ha,ve been 
done by DTSiTundla during last three 
years, month-wise position; and 

(c) whether trolly inspections were 
done on some one else's trolly? 

THE DEPUTY MINISTER IN THE ,1 MINISTRY OF RAILWAYS AND IN 
THE DEPARTMENT OF PARLA-
MENTARY AFFAIRS (SHRI MAL-
LIKARJUN): (a) No exclusive motor 
trrolly · bas b en allotted to DTS/ 
Tundla. 

(b) and (c} Motor trolly inspec-
tions have been carried out from .,.. 
time to time by DTS/Tundla (AOS/ 
Tundla before 10-8-79) by u ilising 
motor trollys of other officers. Month-
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wise details of the inspections 
Year 

done by him are as under: 
Months 

Jan. Feb. Ma . Apr. May Jun,. July Aug. Sopt. Oct. N 'V. Dec. 

1979 

1g80 4 3 

1981 2 4 2 

1982 2 2 

---· 
0 

3857. SHRI ARJUN SETHI: Will the 
Mi . ter of RAILWAYS be pleased 
to state: 

(a) whether it is a fact that Orissa 
Government have furnished a priority 
list to his Minis ' ry for cons~uction/ 

onversion oI railway _lines in · the 
State; 1 l 

b) if so the details in this regard 
and progress so far made in regard 
lo each of them; and 

(c) whether Central Government 
have taken up or are considerln~ to 
1 ake up the re-survey of the Besham-
pur-Phulbain line in the changed po-
licy of paying greater attention to 
backward areas? 

Project 

~ 

3 

5 3 3 3 

2 3 
2 2 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS AND IN 
CfHE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MAL-
LIKARJUN) : ( a) Yes. 

(b) A s' atement is attached. 

(c) No survey has been sanctiioned 
for Berhampur-Phulbani railway Jin~, 
as there is no immediate prospect of 
taking up the project. 

Statement 

The Government of Orissa in its 
memorandum submitted to the Rail .. 
way Convention Committee, requested 
for construction of the, following 
lines:-

length Cost 

--- --- -- -- ~~----~ - - - -- - --------- - - ----
1. Jakhapura-Banaspani New BG rail link Project 

:.:. Talchor-Samb lpur new BG rail link project • 

3. Rayagad -Kor pur new BG rail link 

The progress made in each case is 
dS under:-

1. Jakhapura-Daitari (Phase I)-
33 Km.s. opened for traffic. Final 
Location survey for Phase-ll-Dai-
tari-Keonjargarb section is in pro· 
gress. 

Kms. crorcs 

176 

157.68 

174.32 

75.00 

112 .10 

2. Re-survey beini carried out. 

3. Work approved in 1981-82. 
Construction work of 20 Kms. sec-
tion bettween Kor~put and Machli-
guda has been taken up, Final 
Location Survey :(or the balance 
length between Machliguda-Re.ya-
gada is in progress. 




